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Court Name Commercial Court 2, Jaipur Metro II, Jaipur
Month January, 2021

Format for Statistical data
[See Rule 3(1)]
S.No.| Nameof [No. of cases (on the|No. of new cases instituted| Total cases pending in the |No. of cases disposed (during[Days taken to decide
Court |1t day of month of ) (during the court (on the last day of the | the month as per column 3) the case
month as per column 3) month as per column 3)
-1 2 3 4 5 6 -7
1 C.C.2, 766 4 748 22 N/A

D, M5
Judge

Commercial Court No. 2

[



Court Name Commercial Court 2, Jaipur Metro II, Jaipur

Month January, 2021
Form 1
List of cases e-filed during the month
Sr. Court District Case No. | Petitioner | Advocate | Advocate [Advocate E-| Date of Date of e-
No. Name Vs. Mobile mail Id |Registration| filing
Respondent Number
Name
-1 -2 -3 -4 -5 -6 -7 -8 -9 -10
1 C.C.2 | Jaipur Metro II, )
Jaipur Nil

Note-Humbly submitted that Form 1 may not be called from this court as Commercial Court No. 1 is the only institutional Court for filing of any
new matter. The Commercial Court No 02 to 04 receives the matters on transfer/assignment on the order of Hon’ble High court after certain

intervals. Regards!
@i O

Judge
Commercial Court No. 2
Jaipur



Court Name Commercial Court 2, Jaipur Metro II, Jaipur

Month January, 2021

Form 2
List of cases in which e-Payment of Court fees was made during the month

Petitioner Name Date of e-
Sr. Vs Respondent Date of payment of
No. Court District Case No. Name Advocate Registration Court Fees
-1 -2 -3 -4 -5 -6 -7 -8
Jaipur Metro II,
1 C.C.2 Jaipur Nil Nil Nil Nil Nil

d from this court as Commercial Court No. 1 is the only institutional Court for filing of any new

Note-Humbly submitted that Form 1 may not be calle !
the matters on transfer/assignment on the order of Hon'ble High court after certain intervals.

matter. The Commercial Court No 02 to 04 receives

Regards!

udge
&~ wercial Court No. 2
Jalpur




Court Name Commercial Court 2, Jaipur Metro II, Jaipur
Month January, 2021

Form 4
List of total no. of cases randomly allocated during the month
Sr. Court District Court Court No. | Case Type | Case Count
No. Name (No. of
cases
randomly
allocated)
-1 -2 -3 -4 -5 -6 -7
1 C.C.2 |Jaipur Metro Nil Nil Nil Nil
I1, Jaipur
S cullallizs

Judge
Commercial Court No. 2
Jaipur




Court Name Commercial Court 2, Jaipur Metro II, J aipur

Month January, 2021

Form 5
List of cases in which Case Management Hearing was held during the month
Sr. Court District Case No. Petitioner Name Vs. Respondent Name Advocate Date of Date of case
No. Registration | management
Hearing
-1 2 -3 -4 5 -6 -7 -8

1 C.C.2 |Jaipur Metro IL,| 03/2018 |AIA Engineering Vs Shri Balaji Indus. P.S Shukla, Dinesh Kala 22-04-2017 | 04-02-2021
jaipur

2 C.C.2 |Jaipur Metro II,| 10/2019 [M/s Yoesh Choudhary Vs State Rahul kamwar, Ashish Tiwari 17-05-2016 | 04-02-2021
jaipur

3 C.C.2 \aipur Metro IL{ 23/2018 |Valeecha Translonestary vs Union of India Himanshu Jain, Kuldeep Punia 17-05-2017 | 19-02-2021
jaipur

4 C.C.2 |[Jaipur Metro II,| 166/18 |M/s Silver Art Vs Mukesh Bajaj Omprakash Gupta, Vinod Kumar | 16-01-2015 | 23-03-2021
jaipur

5 C.C.2 |Jaipur Metro II,| 93/2018 [M/s Royal Exports Vs. KLA Inida Vinod Kumar Jain, S. Bapna 03-05-2017 | 17-03-2021
jaipur

6 C.C.2 |Jaipur Metro IL,| 201/18 |M/s Manglam Ars Vs. L Meals Subhash Sharma, Kinshuk Jain 13-05-2015 | 22-02-2021
jaipur

7 C.C.2 |Jaipur Metro II,| 36/2019 [M/s Data Sof Vs University of Rajasthan Rajesh Jain, PS Tomar 01-02-2018 | 23-03-2021
jaipur

8 C.C.2 aipur Metro IL( 08/2018 |M/s Jindal Infra Pvt Ltd. Vs Ganesh Roling Pooran Singh, Deepak Malani 11-10-2017 | 08-04-2021
_jaipur

9 C.C.2 |Jaipur Metro II,|188/2018[M/s Aril Link Internation Vs Florls India Prakash Naryan, Punit Shrivastav | 11-03-2011 | 23-02-2021
jaipur

e
Judge
~mmercial Ceurt No. 2
Jaipur




Court Name Commercial Court 2, Jaipur Metro II, Jaipur

Month January, 2021
Form 6
Contested commercial cases disposed during the month
Sr. Court District Case No. | Petitioner | Advocate | Date of Whether Date of Days for | Nature of Date of | Number of | Act Section
No. Name Vs Registration| Urgent Decision disposal Disposal |execution of| days for
Respondent Relief was (Contested decree |execution of
Name sought and /Settled) decree from
Pre- date of
Institution decision
Mediation
did not take
place (Yes/
No)
-1 -2 -3 -4 -5 -6 -7 -8 -9 -10 -11 -12 -13 -14
1 C.C.2 |Jaipur Metro| Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
11, Jaipur

<Eé§)imnw A

Judge
Cammercial Ceurt No. 2
Jalpur




Court Name Commercial Court 2, Jaipur Metro II, Jaipur

Month January, 2021

Form 7

Summary of Commercial Cases during the month

Sr. Court District Total number of [Total number of| Total number of | Total number of
No. cases pending | cases instituted | cases disposed | cases pending at
on the 1st day of| during the during the the end of the
the month month month month
-1 -2 -3 -4 -5 -6 -7
1 C.C.2, Jaipur Metro II, 766 4 22 748

@ﬂnﬂﬁ

Judge

C~mmercial Ceurt No. 2

Jaipur



Court Name Commercial Court 2, Jaipur Metro II, Jaipur

Month January, 2021
List of cases received for Pre-Institution Mediation and Settlement during the month

Sr. Name of Total number [Total number |Total Total Total

Mediation of of applications [number of |number of |number of
No. Centre [For applications [received during|casessettled [non-starter [applications

example, DLSA |pending on |the month duringthe |cases during [pending at

or Main the 1st day of month the month |the end of

Mediation the month the month

Centre Mumbai]

-1 -2 -3 -4 -5 -6 -7
1 Nil
@Xom [2)INs)
Judge

Commercial Court No. 2
Jaipur



Court Name Commercial Court 2, Jaipur Metro II, Jaipur

Month January, 2021

Form 3 List of cases in which Electronic Service of Process has taken place during the month

Sr. Court District Case No. | Petitioner Name Vs. Respondent Advocate Date of Date of Electronic
No. Name Registration Service of Process
-1 -2 -3 -4 -5 -6 -7 -8
1 C.C.2 |Jaipur Metro II, Jaipur| 41/2018 [Pioneer Polyfeb Itd vs Ms Sura Ing.| Shri. Manoj Sharma 05-04-2003 15-01-2021
2 C.C.2 [Jaipur Metro II, Jaipur| 61/2020 S.B.I Vs Ms World wide Shri. Jaywant Jaypuriya 07-11-2019 27-01-2021
3 C.C.2 |Jaipur Metro II, Jaipur| 88/2019 S.B.I Vs Prakash Chand Shri. Yogendra Sharma 10-04-2019 29-01-2021
4 C.C.2 |Jaipur Metro II, Jaipur| 30/2020 S.B.I Vs Aditi Fashions Shri. Umraosingh 07-03-2021 29-01-2021

Note:- In the above cases, the available mobile No. of defendants on the file was checked on “True Caller Application”. From True
Caller, the E-mail-ids of defendants were obtained and scanned copies of notices/summons have sent on E-mail-ids. Further
Where the defendants are available on whats up, a scanned copy of notices/summons have been posted by the office and screen
shoot/ print outs have been placed in the files for the proof of such exercise.

@0

Judge
Cammerclal Court No. 2
Jaipur




No. of cases pending
i Name ot the . =
SN g m(n‘l . (on the 17 day of
Month)
(1 () (3)
Commercial
Court no 3,
\ . 631
Jaipur
Metro-11

Statical Data Format

SCHEDULE

Format for statistical data for the Month of January, 2021

No. of New cases instituted
(during the month as per
column 3)

(4)

5

(See Rule 3)

Total cases pending in the court
(on the last day of the month as
per column 3)

(5)

623

Page 1

No. of cases disposed (during
the month as per column 3)

(6)

13

Average no. of days taken to
decide the case

(7)




e-court fees

Commercial Court No 3, Jaipur Metro-11
Month January. 2021

Form-2
| st of cases in which e-Payment of Court fees was made during the month
Petitioner v s Date of Date of e-Payment of
Case No Advocate . : N
Respondent Registration Court Fees
(4) (5) (6) (7) (8)
€ nmmeroal
v Nl Nil Nil Nil Nil Nil
1



(1)

I

Electronic process list

Commercial Court No 3, Jaipur Metro-I1
Month January, 2021

Form-3
List of cases in which Electronic Service of Process has taken place during the month
: —p . Petitioner v/s . . Date of e-Payment of
r Jistrict ase No. /0CE
Cou Distric Case No Respondent Advocate Date of Registration Ciotrt Fecs
(2) (3) (4) (5) (6) (7) (8)
Commercial
Court s e . . . ” .
saipur Motre. Nl Nil Nil Nil Nil Nil
I



Jaipur Metro- - T Nil

Randomly Allocated e

Commercial Court No 3, Jaipur Metro-I1
Month January, 202
'orm-4
List ol total no. of cases randomly allocated during the month
Court District Court Name  Court No. Case type
() (1) (4) (5) (0)

Commercal
Court nod,

randomly allocated
(7)

Case Count (No. of cases,



SN

(1)

Case managemen hearing

Commercial Court No 3, Jaipur Metro-I1I
Month January, 2021
IForm-5
List of cases in which Case Management Hearing was held during the month

Date of case

Court  District Case No. Fetitioner /s Advocate D.ate O.t Management
Respondent Registration , |
| Hearing
(2) (3) (4) (5) (6) (7) (8)

C ommercial
C ourt no 3,

Jarpur Metvo- - TTTTTTTTS S Nll ________________




SN Court District  Case No.

(h (2) (3) 4
Commercial Jaipur CMNC

Courtno3, £fotro- 242/18
Jaipur

Metro-I1 11

1

Contested case list

Commercial Court No 3, Jaipur Metro-11

Form-6

Contested Commercial Cases disposed during the month of January, 2021

Petitioner v/s Respondent

(5)

Best Xerox centre
VS
Ms Xerox India Ltd

Whether urgent relief

Nature of
was sought and Pre-

] 5 isposal
Advocate Dglc_ of Institution Mediation Da?e'of D.a<y.s ffor {)!\p().%l
Registration . Decision  Disposal (Contested
did not take place Settlad)
Yes/No '
(6) (7 (8) 9) (10) (I
, 8 Yeon
Devidatt 5, o3 5515 Nil 29012021 9 mant Contested
Sharma .
29 doyd

Page 1

execution

No. of days

N for
Date of ) .
execution of "
Act Section
e decree from
of decree

> Of




Summary of commercial cases

Commercial Court No 3, Jaipur Metro-II
Month January, 2021

Form-7
Summary of Commercial Cases during the month
Total no. of Total number of Total number of

Total no. of cases

cases pending cases disposed cases pending at

et L L .
SN Gourt Listriet on the 1 day of nsituted during during the the end of the
“ the month
‘ ~ the month month month

(1) (2) (3) (4) ‘ (5) (6) _ (7)

Commercial .

Courtno 3, Jaipur 63

. 1
] Jaipur Metro- Metro-I1 S 13 623
11




pre institution mediation

Commercial Court No 3, Jaipur Metro-II
Month January, 2021
[See rule 10 (2)]
List of cases received for Pre -Institution Mediation and Settlement during the month

Name of Mediation total no. of .
: J lotal no. of - - . . _—
Centre {Vor example. apphcations xoolication 'otal no. of Total no. of non- l'otal no. of applications
» ‘ ¥: S ; -
QN D SA or Mam pending on the . ‘ ‘i\ | durine cases settled starter cases pending at the end of the
. 3 - cceinved ( : s i
Medianon Centre 17 dav of the the month during the month during the month month
" g
Numbai month A
(1 () (3) (4) (5) (6) (7)
\ -------------- |\ ] e ———

DAarec 1



S.No.

Nam'e bf
Court

-2

Court no. 4,

_Jaipur

~ Format for Statistical data
[See Rule 3(1)]

No. of cases
(on the 1
day of
month of )

800

‘No. of new
cases
instituted
(during the
month as per
column 3)

Total cases
pending in
the court (on
the last day
of the month
as per
column 3)

793

No. of cases
disposed
(during the
month as per
column 3)

Cnurt Name Cummercnal Cnurt no. 4 Jﬂlpur ;

Days taken
to decide the
case

S-1 Form-1




Med Form-6(2)
AT |
Court Name- Commercial Court no. 4, J aipur (i
N Month — January, 2021 f W
e 0.of | Nature of Applicant Party | Nature of Opposite P No. of applications slab- wise as per Schedule-II No. of No. of No. o e
Authority | application i s i i application | application | application application
received by disposed off| referred for | where no whE:I‘Z
Authority as per Rule | mediation | settlement pam:d \
3(4) arrived at as| reach ;
and 3(6) per Rule | settlem®
7(1)(ix) |as per Rule
7(L)ALD)—
B b Individual | Corporate | Individual | Corporate I 11 111 v ¥ , i R
EAINS, SN -2 -3 -4 & 6 7 8 § 9 -10 -11 bt
Y - . : ; ! 3 ; ? ; ; " i el




S-2 Form-1

Court Name- Commercial Court No. 4, Jaipur

Month — January, 2021

Court

District

-2

Form 1
List of cases e-filed during the month

Case No.

Petitioner
Name Vs.
Respondent
Name

Advocate

Advocate
Mobile
Number

Advocate E-
mail Id

Date of
Registration

Date of e-
filing

Commercial

Court no. 4,
Jaipur

———————— i — i —— S ——— ———— —

........................




S-2 Form-2

Court Name- Commercial Court no. 4, Jaipur

Month - January, 2021

Form 2
List of cases in which e-Payment of Court fees was made during the month

Jaipur

Petitioner
Name Vs Date of e-
Sr. Respondent Date of | payment of
~ No. Court District Case No. Name Advocate |Registration| Court Fees
-1 -2 3 -4 5 -6 -7 -8
Commercial
1 Court no. 4,| Jaipur - - - - -




S-2 Form-3

Court Name- Commercial Court no. 4, Jaipur

Month - January, 2021

Form 3List of cases in which Electronic Service of Process has taken place during the month

Petitioner Date of
Name Vs. Electronic
ST Respondent Date of | Service of
No. Court _ District Case No. Name Advocate |Registration| Process
-1 -2 -3 -4 -5 -6 o7 -8
Commercial i |
Court no. 4, J aip“r Ly g Py ' i
1 Jaipur




__Court Name- Commercial Court no. 4, Jaipur

Month — January, 2021

Form 4
List of total no. of cases randomly allocated during the month
Sr. Court District Court Court No. | Case Type | Case Count
No. Name (No. of
cases
randomly
allocated)
-1 -2 3 -4 5 -6 LRy
1 Commercial
Courtno.4,| Jaipur | = - i Nil----mmmmmmemee e

Jaipur

S-2 Form-4




S-2 Form-5

Court Name- Commercial Court no. 4, Jaipur

Month - January, 2021

Form 5
List of cases in which Case Management Hearing was held during the month
Sr. Court District Case No. [Petitioner |Advocate [Date of Date of case
No. Name Vs. Registration [management
Respondent Hearing
Name
-1 -2 3 -4 -5 -6 -7 -8
1/Commercial
Court no. 4, Jaipur - - i ¢ %
Jaipur




Court Name- Commercial Court no. 4, Jaipur

S-2 Form-6

Month - January, 2021

Contested commercial cases disposed during the month

Form 6

Sr. Court District [Case No. [Petitioner |Advocate [Date of Whether  [Date of |Days for |Nature of |Date of Number of |Act Section
No. Name Vs Registration |Urgent Decision |disposal [Disposal [|execution of |days for
Respondent Relief was [(Contested |decree execution of
Name sought and V/Settled) decree from
Pre- date of
Institution decision
Mediation
did not take
place (Yes/
No)
-1 -2 -3 -4 -5 -6 -7 -8 -9 -10 -11 -12 -13
Commercial
Court no. 4, | Jaipur - - - - - - - - -
jaipur
St
v NOTfogeh val<tiviey,

Page 1




S-2 Form-7

Court Name- Commercial Court no. 4, Jaipur
Month - January, 2021

Form 7

Summary of Commercial Cases during the month

Sr, Court District Total Total [Total Total
No. number of |number of [number of |number of
cases cases lcases cases

pending on [instituted  |disposed  [pending at
the 1st day [(during the |during the [the end of
of the month{month month the month

-1 g e R 6 i

1/Commercial
Court no. 4, | Jaipur 800 0 7 793
Jaipur




Med Form-6(1)

Court Name- Commercial Court no. 4, Jaipur
Month - January, 2021
List of cases received for Pre-Institution Mediation and Settlement during the month

Sr. Name of  [Total Total Total Total Total
Mediation |number of [number of |number of [numberof |number of

No. Centre [For [(applications [applications |case settled |[non-starter applications
example, |pending on |[received During the |cases during |pending at
DLSA or  [the 1st day [during the |month the month (the end of
Main of the month|month the month
Mediation
Centre

= : ~IMumbai]

-1 -2 -3 -4 -5 -6 -7
1 . i A 4 4 i




SCHEDULE

FORMAT FOR STATISTICAL DATA FOR THE MONTH JANUAR 2021
(SEE RULE 3)
NAME OF COURT | NO. OF PENDING| NO. OF NEW NO. OF CASES TOTAL CASES AVERAGE NO. OF
(ON THE 1* DAY CASES DISPOSED PENDING IN THE DAYS TAKEN TO
OF MONTH) INSTITUTED DURING THE COURT (ON THE . DECIDE THE
DURING THE MONTH LAST DAY OF CASE
MONTH THE MONTH
2 3 4 5 6 7
COMMERCIAL 1455 67 28 1494 00
COURT AJMER
Lﬁ B SOME
AT

qfge ~WTAQ JeMe




'S.NO..

ro

LIST OF CAS!LS N WHICH E-PAYMENTS OF COURT FEES WAS MADE DURING THE MONTH
l)lﬁTRlCT CASE NO.

COURT

-~
-

" COMMERCIAL

COURT AJMER

" COMMERCIAL

COURT AJMER

" COMMERCIAL |

COURT AJMER

COMMERCIAL

COURT AJMER

AJMER

AJMER

AJMER

AJMER

4
0572021

09/2021

1072021

1172021

MOVTH JANUARY 20"]

FORM 2
PETITIONER/  ADVOCATE
RESPONDENT

5 6
PRATIBHA DEEPAK

INDUSTRIES/STATE AGARWAL
OF RAJASTHAN

STATE BANK OF AJAY NAHAR
INDIA/ MANISHA
TEXTILES

STATE BANK OF AJAY NAHAR

INDIA/CHARBHUJA

SYNTHET]CS

STATE BANK OF  AJAY NAHARk

INDIA/ PARV
PARIDHAN

\
!
i
|
|
!
.

DATE OF

REGISTRATION

B
13-01-2021

22-01-2021

22.01-2021

122-01-2021

DATE OF E- PAYMENT OF
COURT FEES

8
13-01-2021

22.01-2021

St RUILTAY e




MONTH JANUARY 2021

FORM 3

LIST OF CASES IN WHICH ELECTRONIC SERVICE OF PROCESS HAS TAKEN PLACE DURING THE MONTH R

Sl e HICH E
‘ " COURT DISTRICT CASE NO. PETITIONER/ | ADVOCATE DATE OF DATE OF E-PAYMENT OF
I - RESPONDENT REGISTRATION COURT FEES l
JL SR ST C 4 5 6 7 8 |
1 COMMERCIAL | AJMER NIL NIL NIL NIL NIL ;
| COURT AJMER | ) |
s 2
/
AT




MONTH JANUARY 2021

LIST OF TOTAL NO. OF CASES RANDOMLY ALLOCATED DURING THE MONTH

FORM-4
S.NO. COURT DISTRICT COURT NAME COURT NO. CASE TYPE  |CASE COURN (NO.
OF CASES
RANDOMLY
ALLOCATED
1 2 3 4 5 6 7
1 COMMERCIAL NIL NIL NIL NIL NIL
COURT AJMER 1
e
T




MONTH JANUARY 2021
FORM 5
LIST OF CASES IN WHICH CASE MANAGEMENT HEARING WAS HELD DURING THE MONTH
SNO.| COURT | DISTRICT | CASENO. | PETITIONER/ | ADVOCATE DATE OF DATE OF CASE
RESPONDENT REGISTRATION MANAGEMENT
| HEARING
1| 2 3 4 5 | 6 7 8
' COMMERCIAL | AJMER NIL NIL NIL NIL NIL
' COURT AJMER | iy
be?




COMMERCIAL COURT AJMER

MONTH JANUARY 2021
C 0 FORM 6
) E&]EFT e PNTESTED COMMERCIAL CASES DISPOSED DURING THE MONTH OF JANUARY 2021
i O. | PETITIONER vis | ADVOCATE | DATEOF | WHETHER URGENT | DATEOF = DAYS | NATUREOF DATEOF | NO.OFDAYS  ACT
E [ RESPONDENT | | REGISTRATI | RELIEF WAS DECISION | FOR | DISPOSAL  EXECUTIO |  FOR | SECTION
i | I ON ! SOUGHT AND PRE ) DISPOSAL | (CONTESTED/ N OF EXECUTION
: } | INSTITUTION g SETTLED) DECREE ~ OF DECREE |
i l | MEDIATION DID FROM DATE |
3 | NOT TAKE PLACE OF DECISION |
NN, ERIlyY: [SLNIACAT: NN ‘ YES/NO : *
L5 PN S 4 s 6 7 8 9 0 | T 12 13 Y
| | COMMERCIAL = AJMER | | 163/2018 | UNION BANK SUNIL | 15-11-2018 NO 18-01-2021| 793 | CONTESTED - - ORDER 7
oAt | OF VIJAY/ ; RULE 1
| | INDIA/SAJAN | RAJU | e
o SINGH LODHIKA ,
i AR RSN EYsaEIC It — :
| 2| COMMERCIAL . AJMER 24772018]  MANJU | NIRMALCH | 02-11-2018 NO 19-01-2021| 805 | CONTESTED ORDER 7
| SR AR SOGANI/OM JI AND ‘ - RULE |
|| ‘ DAWAIWALA | MEHTA/ CPC
3153 ‘ } BABULAL
| | ; L L JAIN | 4
. 3 | COMMERCIAL  AJMER | 14772018 TRIMURTI | MANMEET | 02-11-2018 NO 30-01-2021| 816 | CONTESTED ORDER 7
|7 COURT AIMER , | CONSTRUCTIO | KAPOOR/ - RULE |
| 3 N/BHARAT VIJAY CPC
; i | SANGH | MEHTA | _

aﬂhfbji} '\..u.\qu 3‘6“‘“




FORM -7

SUMMARY OF COMMERCIAL CASES DURING THE MONTH DECEMBER 2020

SNO COURT
i 2
COMMERCIAL COURT
AJMER

DISTRICT

3
AJMER

JANUARY- 2021

' NO. OF PENDING  TOTAL NO. OF

(ON THE 1" DAY
OF MONTH)

1455

CASES
INSTITUTED
DURING THE

MONTH

5
67

TOTAL NO. OF

TOTAL NO .

CASES DISPOSED CASES PENDING |

DURING THE
MONTH

AT THE END OF
THE MONTH




SEE RULE 10(2)

LIST OF CASES RECEIVED FOR PRE-INSTITUTION MEDIATION AND SETTLEMENT DURING THE MONTH

JANUARY- 2021
S.NO. NAME OF MEDIATION CENTRE TOTAL NO. OF TOTAL NO. OF TOTAL NO. OF TOTAL NO. OFNON | TOTAL NO. OF
(FOR EXAMPLE DLSA OR MAIN APPLICATIONS APPLICATIONS CASES SETTELED STARTER CASES | APPLICATIONS
MEDIATION CENTRE MUMBAI) |PENDING ON 1* DAY | RECEIVED DURING DURING THE DURING THE | PENDING AT THE
ON THE MONTH THE MONTH MONTH MONTH |END OF THE MONTH
1 2 | 3 | 4 ] 5 | 6 | 7
1 NIL / NIL | NIL | NIL | NIL |

NIL
L)
T




Sheetl

COMMERCIAL COURT JODHPUR METROJODHPUR : i
Month — JANUARY 2021

Format for Statistical data

. [See Rule3(1)] o ik OO S R : Ty
S.No. Name of Court No. of cases (on the 1*day ~ No. of new cases instituted  Total cases pending in the No. of cases disposed ~ Days taken
of month of ) (during the court (on the last day of the  (during the nmﬂusm e :
month as per column 3) month as per column 3) column 3)

i 2
1 COMMERCIAL COURT

)
Es



Sheet2

COMMERCIAL COURT JODHPUR METRO, JODHPUR
Month - JANUARY 2021

Form 1
Sr P " : ‘ i List of cases e-filed during the month
\lo- District | Case No. Petitioner Name Vs. Respondent Name Advocate Advocate | Advocate | Date of
¢ ‘ Mobile | E-mail Id |Registratio
‘ Number n
I 2 e ' - 5 7

L Commercial Court  Jodhpur =3

Page 1




Sr.

No.

Sheet3
- COMMERCIAL COURT JODHPUR METRO, JODHPUR

Month — JANUARY 2021

Form 2
List of cases in which e-Payment of Court fees was made during the month

Petitioner Name
Vs Respondent
Court District Case No. Name Advocate
2 3 4 5 6

NIL

- Commercial court | Jodhpur




Sheet4

COMMERCIAL COURT JODHPUR METRO, JODHPUR
Month — JANUARY 2021
FORM 3

ist of cases in which Electronic Service of Process has taken place during the month

Li

Sy { ! Petitioner Name Vs.
No | Court ! District Case No. Respondent Advocate
g | 4 Name

i j ] 4 5

i C ummv:rual Court

lodhpur

Page 1




Sheet5
COMMERCIAL COURT JODHPUR METRO, JODHPUR
Month — JANUARY 2021

Form 4
List of total no.

of cases randomly allocated during the month
Sr. Court District Court Court No. Case Type Case Count (N
No. Name '
1 2 3 4 5 6
i Commercial Court Jodhpur Commercial court -- --
l hpriaiprns s 2l 2o adRENU




Sr.

No.

Court

-~

Commercial court

COMMERCIAL COURT JODH

List of cases in which Case Management Hearing was held during the month

District

3
Jodhpur

Sheet6

Month — JANUARY 2021

Form 5

Case Petitioner Name Vs.
Respondent Name

PUR METRO, JODHPUR

Advocate

Page 1




St

No.

Court

2
Commercial
court

District

-

2

Jodhpur

Case No.

4
17172018

COMMERCIAL COURT JODHPUR METRO, JODHPUR

Petitioner Name
Vs Respondent
Name

5
M/S Shri
Swastik Gum /
BNK

Corporation

Sheet7

Month — JANUARY 2021

Form 6

Advocate

6
Sh Devilal
Vyas

Contested commercial case

Date of
Registration

7
14-09-2017

s disposed during the month

Whether
Urgent
Relief was
sought and
Pre-
Institution
Mediation
did not take
place
(Yes/No)

8
No

Page 1

Date of
Decision

9
28-01-2021

Days for
disposal

10

Nature of
Disposal
(Contested
/Settled)

11
Contested

Date of 2
execution of]
decree




Sheet8

ety COMMERCIAL COURT JODHPUR METRO, JODHPRU
e - Month - JANUARY 2021

e Form 7

~ Summary of Commercial Cases during the month

Sr. |} Court District Total number of cases | Total number of cases | Total number of cases
No. | pending on the st day of | instituted during the disposed during the
| the month month month
e 2 3 4 s 6
1| Commercial Counn | Jodhpur | 2246 | 409 51

Page 1




Name of Mediation Centre
[For example. DLSA or

‘Main Mediation Centre
[Mumbai]

{

COMMERCIAL COURT JODHPUR METRO, JODHPUR

List of cases receive& Vfor Pre-Institution Mediation and Settlement during the month

Total number of
applications pending on the
Ist day of the month

Sheet9

‘Month — JANUARY 2021

Total number of abpiiéatik_)ns
received during the month

'Total number of
casessettled
duringthe month

otal number of non-
rter cases during the
nth




S-1 Form-1

Court Name COMMERCIAL COURT KOTA

Month JANUARY

2021

Format for Statistical data

[See Rule 3(1)]
1 S.No. | Name of Court No. of cases! No. of new | Total cases | No. of cases Days taken
(on the Ist | cases pending in disposed to decide the
day of instituted [the court (on (during the case
month of ) | (during the | the last day month as per
month as per/of the month column 3)
column 3) as per
f column 3)
1 ’ 3 4 5 e LoD
[ ;
| COMMERCIAL :
| 996 | 4 N/A
e e S |
Page 1 /% i
:-QJY}h? U
?‘ﬂﬁ’ﬁa\"fﬁ‘s 5 “’

R adh| (X

Scanned with CamScanner




S-2 Form-1

Court Name COMMERCIAL COURT KOTA

* District

P

Form 1
List of cases e-filed during the month
Case No. | Petitioner = Advocate
Name Vs.
Respondent
Name

-2 -3

-4 -5 i -6

 COMMERCIAL COURT

KOTA i

NIL

L L |

NIL

Page 1

Advocate | Advocate E-

Mobile mail Id
Number
= -8
NIL NIL
r/\\
//i/\ G
g
N T
W

Date of

Registration

9

NIL

Date of e-

""v -
nung

-10

NIi

Scanned with ‘C"amS'cAénner



S-2 Form-2

Court Name COMMERCIAL COURT KOTA
Month JANUARY 2021

Form 2
List of cases in which e-Payment of Court fees was made during the month

|

Court | District | CaseNo. |
b L S S
COMMERCIAL
| covermgma | S0 TR

Petitioner
Name Vs
Respondent Date of
- Name  Advocate Registration
il 200, e
NIL NIL NIL
N\
1
~ ‘;jqo ~ \
é’mﬂ%d
page 1 o e N

Date of e-

payment of

Court Fees
-8

NIL

Scanned with CamScanner



S-2 Form-3

Court Name COMMERCIAL COURT KOTA

e Month JANUARY 2021
~_Form 3}[§tigfc‘asesllivflpch Eleﬁctﬂroﬁigsrerﬁce of Process has taken place during the month
1 w7 ’ '
|
Petitioner | Date of
Name Vs. | Electronic
Sr. Respondent | Date of = Service of
Ne. | Court || Distmct ' €CaseNo: \ Name \ Advocate Registration  Process
-1 = 3 TR 2 e
COMMERCIAL \ |
1 COURT KOTA KOTA NIL | NIL \ NIL | NIL o NIL

‘2_7%’\

=gl
Page 1 TR AT
el (1)

Scanned with CamScanner




S-2 Form-4

Court Name COMMERCIAL COURT KOTA
Month JANUARY 2021

| e —

Form 4
List of total no. of cases randomly allocated during the month
Sk ¢ Court | District | Court Court No. | Case Type Case (‘nu_m
No. | Name (No. of
H cases
\ randomly
allocated)
| {
! TN A —_
o 2 3 ! TR, N s
 COMMERCIAL | y1p NEEL L NER NIL NIL
I COURTKOTA | SR
B,
A. Wae o
e
s S
Page 1 mm?:; )

Scanned with CamScanner



5-2 Form-5

Court Name COMMERCIAL COURT KOT
Month JANUARY 2021

Form 5

S

Petitioner  Advocate
Name Vs.

m‘ﬁf cases in wllicll Case Management Hearing was held during the menil .- -

A

Date of Date of case
Registration m

e - [ bl it

Scanned with CamScanner



52 Form-6

i o Rt CO‘!" Name COMMERCIAL COU

Scanned with Cé‘r\h‘S(éa'rii'rﬂler

o B s B gl - RT KOTA
— 0 e ~\-_l,, Sh ey AT ‘.M"“fh JANUARY 2021
T e J j
Form 6

S’r. ;Coun mas‘e_\ﬁil‘uo;&—‘_ g?“tcsle(! commercial cases disposed during the month e

NG.. | No. Name Vs Advocate Da“f of ) |Whether  |Date of Days for Nature of  |[Date of Number of |Act Section |

| Respondent Registration EUrgcnt Decision disposal Disposal execution of days for i

{ N BOeT [Relief was | ‘ (Contested decree execution of |

, ro sought and /Settled) decree from |
| Pre- 1 date of i
Institution !‘ ; decision i

Mediation ‘ |

did not take | |

place

| (Yes/No) L { i T _,

-1 > -3 4 5 6 = 3 o -0 11 12| T ST

| MRA VK {
| COMMERCIAL i MRSJ V3| RATHORE | CONTESTE o
e | ; AT Lol SR
KOTA 31/18 AND 17-03-2015 - 02-01-2021| 2108 !
! | COURTKOTA 5 SHUBHAM | , ATD. | | D o |
IRODING | sineH ‘ b oo b e e

)i 2
37 ')‘ 1%
YRITATel
arfoTae =T

wer ()

Page 1




S-2 Form-7
Court N
dime C()MM
oy ERCIAL coygrt KOTA
' JANUARY 2021
Form 7
e SummMmercial Cases during the month
5 \ o PR Toal ol [Total  [Tomml
g number of number of number of number of
\ cases cases cases icases
pending on instituted disposed  pending at
the 1st day duringthe |duringthe the end of
of the month month \month \the month
| | |
A 2 3 -4 5 -6 e
COMMERCIAL | po1a 984 16 4 \ 996
- COURTKOTA |
Page 1 /%) \
G
pforferes AT

el (O )

Scanned with CamScanner



Med Form-6(1)

Court Name COMMERCIAL COURT KOTA
Month JANUARY 2021

List of cases receiv;ed for P
Name of Mediation

re-Institution Mediation and Settlement during the month

Total Total Total ‘Total Total
| Centre [For eXample, number of number of |number of number of number of
No. |DLSA or Main Mediation applications applications casessettled non-starter  applications
Centre Mumbai] pending on [received duringthe  cases during pending at
the 1st day |duringthe 'month the month  the end of
of the month month | the month
| e Wv| T
f 5 -6 &
L 1 = 3 4 5\1 6 -
COMMERCIAL COURT NIL NIL NIL \\ NIL NIL
KOTA |
2 S LR
| | Pt
Page 1 2 > ?"?7\

Scanned with CamScanner



Statical Data Format

COMMERCIAL COURT, UDAIPUR (RAJ.)

SCHEDULE

Format for statistical data for the Month of JAN 2021

(See Rule 3)

No. of cases pending No. of New cases instituted |Total cases pending in the court No. of cases disposed Averaoersie. abdhs Sakonia
SN [Name of the Court (on the 1% day of (during the month as per (on the last day of the month as| (during the month as per ge e, Y
decide the case
Month) column 3) per column 3) column 3)
(1) 2 3 4 (5) (6) ()
Commercial Approximately
1 :
Court Udaipur 453 83 L 6 699 Days
o4
Qv
Judge

Page 1

Commercial Court,
Udaipur




e-court fees

Commercial Court, Udaipur
Month Jan.2021
Form-2

List of cases in which e-Payment of Court fees was made during the month

Date of e-Payment of

SN Court District Case No. Petitioner v/s Respondent Advocate Date of Registration C
ourt Fees
(1) @) e @ ) ©) - % | - ®)
. ! . CANARABANK Vs , : ;
j Gommereial Court |y (CISNGV2ZLY e yAVICE.CUBE. | Shr VashwantAvora| 18012021 | 16412097
Udaipur Civil Suit ; deface date 18.01.2021
CENTRE | -
| ' CANARA BANK ‘ | ;
Commercial Court | , CIS No. 3/2021 . (SYNDICATE BANK) . | | 05.01.2021
2 Udaipur | Udaipur Civil Suit | Vs M/S SIDDHI Shri YashwantArora | 18.01.2021  deface Date 19.01.2021
1 ] ___ENTERPRISES |
| T PUNJAB AND SINDH | }
Commercial Court . CIS No. 7/2021 | BANK Vs M/S . ! \ 21.01.2021
3 Udaipur | VdPUr gt |ASHENET SIDDQI ZAR] Shfi YeshwantArora | 22.01.2021 | gor oo 01 2001

| | | WORKS |

%\Jﬁé
Judge
Commercial Court,
Udaipur

Page 1



Electronic process list

Commercial Couff, Udaipur

Month Jan 2021

Form-3

List of cases in which Electronic Service of Process has taken place during the month

Date of e-Payment

SN Court District Case No. Petitioner v/s Respondent Advocate Date of Registration of Court Fees
1) (2) (3) (4) () (6) () (8)
Commercial Court, : :
1 Udaipur Udaipur Nil

Page 1

o

Wadge”
Commercial Court,
Udaipur




SN

O

Randomly Allocated case

Commercial Court, Udaipur
Month JAN 2021

Form-4
List of total no. of cases randomly allocated during the month

Court District Court Name - Court No. Case type

@ S ) B S G A ) R ) N
Commercial Court , Udaipur Udaipur I Commercial Court I - -

I

o

Commercial Court
Udaipur

Page 1

Case Count (No. of cases
randomly allocated)

()




Case managemen hearing

Month Jan.-2021

Commercial Court, Udaipur

Form-5
List of cases in which Case Management Hearing was held during the month
Date of case
. Petitioner v/s Date of
SN Court District Case No. Advocate ) . Management
Respondent Registration .
Hearing
A (2) 3) 4) &) (6) (7) 8)
y Commercial dad CIS No.16/2019 Civil | NILESH MAHESHWARI VS e SATYANARSAYAN z
Coisit, Tt Udaipur it B KTV PANTAER GUPTA VS. SH. 31.05.2018 08.01.2021
: DHARMENDRA GEHLOT
_ o SH. SATYANARAYAN
Commercial . CIS No0.90/2018 Civil |BRIJ MOHAN AND SONS VS.
2 R Udaipur Sl R B ML L ARE, | BOE LA VSSiHLv(l}AJENDRA 12.01.2018 08.01.2021
: . SH. SATYANARAYAN
Commercial . CIS No. 31/2019 Civil | STATE BANK OF INDIA Vs
3 Court, Udaipur Udaipur Suit e e Ry GUPTA V% Uslg SURESH 10.05.2019 16.01.2021
Commercial . CIS No. 41/2019 Civil |MS. SHIV ENGINEERING VS.| SH. SUSHIL KOTHARI VS.
| Cionge faaisar | DoApw Suit NAGAR PARISHAD SH. ASHOK SINGHVI 02.02.2018 2200
: . SH. HARSH KUMAR
5 Commerc.lal Udaipur CIS No. 127{’2018 Civil | KHINCHA INDUSTRIES VS MEHTA VS. SH. SANJAY 13.09.2012 2.01.2021
Court, Udaipur Suit RSMM SONI
: - SH. PRAVEEN
6 ng:“;g;ia{lr UdsipiE | o0k 95911 o018 Ciil SBIVSSHIVSINGH | KHANDELWAL VS MANOJ |~ 18.09.2010 29.01.2021
: p AGRAWAL __ ¥
s _
Ju?ge/
Commercial Court,
Udaipur

Page 1




Contested case list

Commercial Court Udaipur
Month JAN 2021
Form-6
Contested Commercial Cases disposed during the month of JAN 2021

Whether urgent No. of
relief was TR ey days f.or
Date of g hc de Py Date of Days for Disposal  |executio i
SN Court District Case No. Petitioner v/s Respondent Advocate : ; Institution X ; 3 of decree | Act Section
Registration - ; Decision Disposal |(Contested’Se| n of
Mediation did from date
ttled) decree
not take place of
Yes/No decision
(1) 2 3) ) () (O] )] 8 ()] (10) €39) (12) (13) (14)
: o SH. KAPIL | | | Arbitration &
Commercial : | CIS No. Civil Misc. Non HDFC BANK Vs | i
i Udaipur | SHRIMALIVS. = 04.01.2019 No 29.01.2021 756 Days Contested | - 2 Conciliation.
Court Connected (38) 1/2019 DHANRAJ DANGI EX-PARTE | | ‘ Adt B, B
L o Sy i _ . - ! i
y ; i 3 D.B.CORP.LIMITED Vs = SH. BHARAT | | | :
2 Commercial yygaipur | CIS N0 SO BRAJESH JOSHI VS. | 02.04.2016 No  [30.01.2021 1764 Days Contested | - : ]z"g?eéﬁg')t
P ! CONSTRUCTION EXPARTE | g : )

Page 1

Commercial Court

Udaipur




Summary of commercial cases

Commercial Court Udaipur
Month JAN 2021

Form-7

Summary of Commercial Cases during the month

Total no. of cases

Total no. of cases

Total number of cases

Total number of cases

SN Court District | pending on the 1* day instituted during the disposed during the month pending at the end of the
of the month month month
1) (2) 3) (4) 5) (6) )
1 Commercial Court, Uds; 883 a3 6 960
Udaipur st

r

Judge
Commercial Court,
Udaipur

Page 1




pre institution mediation

Commercial Court Udaipur
Month JAN 2021
[See rule 10 (2)]

List of cases received for Pre -Institution Mediation and Settlement during the month _

total no. of

applications pending  Total no. of applications Tatal 1. GLeAppAGIE TS

pending at the end of the

Total no. of cases
settled during the

Name of Mediation Centre [For
SN example, DLSA or Main Mediation

Total no. of non-starter
cases during the month

Centrediingibail on the 1* day of the received during the month mionth fappne
month
() @ 3) (4) (5) | (6) Y
1 | ADR Centre, Udaipur 10 20 Nil 13 17

e — TE UGy A IR Pre- Institution Mediation and Settlement @ Uf&aT ADR Centre, Udaipur & AT ¥ @Ralg Wl € | 6 ~IrATerd & Haferd
AfETe gBvoll &) Fa SadJaR ADR Centre, Udaipur gRT €1 g €| | o/

o

Judge
Commercial Court
Udaipur

Page 1
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